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ORDER

Ld. Pr. CS for the appellant is present.

It appears that notice issued to the Registrar of
Companies (ROC), West Bengal has been sent on 27/10/2017.
However, no reply has been filed. Let reminder be issued to
ROC, West Bengal for filing detail reply, if any, within 15 days
of the receipt of this reminder notice. Appellant is directed to
serve the reminder notice to the ROC, West Bengal and file

affidavit of service within 7 days.

List it on 09/03/2018. 4d

(Jinan KR.)
Member (J)



